
Information Note to the Press (Press Release No.6 4 / 2024) 

For Immediate Release - 

Telecom Regulatory Authority of India 

Chairman, TRAI felicitated TRAI officers involved in finalization of TRAI 

Recommendations on the ‘Framework for Service Authorisations to be granted 

Under the Telecommunications Act, 2023’. 

New Delhi, 18th September 2024 — Chairman, TRAI felicitated officers of TRAI for their 

exemplary service in expeditious completion in preparation of recommendation on 

“Framework for Service Authorizations to be granted under the Telecommunications Act 

2023". 

2. The Following officers were felicitated: Shri S.B. Singh, Principal Advisor; Shri 

S.T. Abbas, Principal Advisor; Shri D. Manoj, Principal Advisor; Shri Akhilesh Trivedi, 

Advisor; Shri Abdul Kayum, Advisor; Shri Amit Sharma, Advisor; Shri Sanchit Garg, 

Joint Advisor; Shri Sishir Kansal, Joint Advisor; Lt. Col. Santanu Das, Joint Advisor; Lt. 

Col. Pranav Mohotra, Joint Advisor; Lt. Col. Rabindra Bhandari, Joint Advisor; Smt. 

Rachna Mathur, Joint Advisor; Shri Manmohan Vyas, Joint Advisor; Smt. Sonia Madan, 

Deputy Advisor; Ms. Meetu Gulati, Deputy Advisor; Shri Omendra Kumar Govind, 

Senior Research Officer; Shri A.L. Ramesh, Senior Research Officer; Ms. Subha Sinha, 

Senior Research Officer; Ms. Aparna Vats, Senior Research Officer. 

3. TRAI has released recommendations on “Framework for Service Authorizations 

to be granted under the Telecommunications Act 2023” today dated 18.09.2024. The 

mammoth exercise of consultation and finalization of recommendations for a complete 

revamp of existing licensing framework to a new authorisation framework was started 

on receipt of a reference from DoT dated 21st June, 2024 and was completed in a short 

period of 90 days. 

     


